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HR ISHIKESH CHOUDHURY
VS
UNION OF INDIA & ORS,

Fer the applicant ¢ DOr.,0.C.B8hgttacharjee, counsel

For the respondsnts: Nene

b

Heard on : 12,9497 Order on : 12,9,97
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A.K,Chatterjee, VC

Haard the counsel fer the apﬁlic;nt. None appears
for the respondents. The counsel For;the applicant suhMits that
the applicant does not wish to proceed yith the case. In such

circumstance the gpplication is disposed of for nan-prosecutimh.
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